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MOTION FOR ELECTION TO THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES
AND SCHEDULED TRIBES

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; THE MINISTER
OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER OF STATE IN THE PRIME
MINISTER'S OFFICES; MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVENCES AND PENSIONS, AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN) @ Sir, | move:

"That this House resclves that the Rajya Sabha do join the Committee of both the Houses an the
Welfare of Scheduled Castes and Scheduled Tribes for the term ending on the 30th April, 2010
and do proceed to elect, in accordance with the system of praportional representation by means
of single transferable vote, ten Members from among the Members of the House 1o serve on the

said Committee.”

The question was put and the motion was adooted.

MOTION FOR ELECTION TO THE COMMITTEE ON PUBLIC UNDERTAKINGS

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; THE MINISTER
CF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER OF STATE IN THE PRIME
MINISTER'S OFFICES; MINISTER OF STATE IN THE MINISTRY OF PERSONMNEL, PUBLIC
GRIEVENCES AMD PENSIONS, AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN) 1 Sir, | move the following Motion:

"That this House concurs in the recommendation of the Lok Sabha that the Rajya Sabha do
agree to nominate seven Members from Rajya Sabha to associate with the Committee on Public
Undertakings of the Lok Sabha for the term ending on the 30th April, 2010 and do proceed to
elect, in such manner ag the Chairman may direct, seven Members fram amang the Members of

the House ta serve on the said Committee.”

The question was put and the motion was adopted.
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